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(i) Starvation Deaths in Drought Affected Ares of Nalanda Parliamentary Constituency, Bihar

Title: Starvation deaths in drought affected areas of Nalanda parliamentary constituency of Bihar.
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MR. SPEAKER: You have made your point. Thank you. | have given you the fullest opportunity.
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MR. SPEAKER: Very senior Ministers are here. If you want to respond, you can respond.

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): Generally, when the issues are raised in the Zero
Hour', unless we are asked to respond, we do not do it. Sir, we had received information from the State
Government about the difficulties faced by the people because of the drought and floods. Those requests were
considered in the Committee which consists of representatives from the Home Ministry, Agriculture Ministry and
also others. We have given a large quantity of foodgrains and huge amounts of money to the State Government to
meet the demands of the people and to help them. We will take note of the information which is given by the hon.
Member, and we will discuss this issue with the State Government. If anything else, more than what we have
already done, has to be done, we will certainly look into it.

MR. SPEAKER: It is very good. You got a reply also.



